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Ministry of Law and Justice, Department of Legal Affairs,

Government of India,
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Eus UG / Division Bench

f3T® 06.10.2025

Hon'ble Shri Kul Bharat,
Vice President
and
Hon'ble Shri Nikhil Choudhary,
Accountant Member

[&I® 07.10.2025 ¥
f&9ie 10.10.2025

Hon'ble Shri Sudhanshu Srivastava,
Judicial Member

and
Hon'ble Shri Nikhil Choudhary,
Accountant Member '

Virtual/Hybrid
mode of hearing
from ITAT,
Lucknow

Udhel FaId WIS/ Single Member Bench

faHTH 06.10.2025 Hon'ble Shri Kul Bharat,

Vice President .
f&T 07.10.2025 | | Hon'ble Shri Sudhanshu Srivastava,
faid 09.10.2025 Judicial Member

Virtual/Hybrid
mode of hearing
from ITAT,

| Lucknow




Copy to:-

The Sr. Departmental Representative, ITAT, Allahabad/Varanasi.
The President, ITAT Bar Association, Varanasi for information.
The Assistant Registrar, ITAT, Lucknow for information. .

The Assistant Registrar, ITAT, Allahabad for information.
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